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SHRI V. GOPALSAMY: Sir, the point I 
made on the floor of the House on that day 
was... (Interruptions) 

SHRI R. MOHANARANGAM: It is a 
theft. (Interruptions) It is a theft. 

MR. DEPUTY CHAIRMAN: Nothing will 
go on record now. 

SHRI  V.   GOPALSAMY:     Sir, *** SHRI 
BHOLA PRASAD; Sir,*** 

SHRI V. GOPALSAMY: I am not 
going to make any aspersion. I want 
a CBI probe into the incident because 
the subject comes under the Concur 
rent List. (Interruptions), They are 
misleading  the  House. (Interrup- 
tions) . 

MR DEPUTY CHAIRMAN: Mr. 
Jaswant Singh, please. Do not re 
cord anything. Yes, Mr. Jaswant 
Singh. 

SHRI  V.  GOPALSAMY:    * 

SHRIMATI NOORJEHAN RAZA-CK 
(Tamil Nadu):* 

SHRI R.  MOHANARANGAM:* 

SHRI U. R. KRISHNAN:* 
MR. DEPUTY CHAIRMAN: Don't record 
anything. Yes, Mr. Jaswant Singh, you read 
the notice (interruptions). I will not permit 
any-body. I tell both of you that in future I am 
not going to allow you anything. You have 
already taken 20 minutes. (Interruptions). This 
is not proper. I have been quite liberal, but I 
am sorry to say that both of you have wasted 
20 minutes for nothing. (Interruptions). I will 
not allow any of  you.    (Interruptions). 

SHRI PILOO MODY (Gujarat): Even if 
two wrongs are being committed for which 
we may have sympathy with you, there is no 
reason why you should commit a third wrong. 
(Interruptions) : 

SEVERAL  HON.  MEMBERS:    * 

MR.      DEPUTY CHAIRMAN: 
Nothing will go on record, Mr. Gopal-samy. 
You have taken 20 minutes, You should be 
ashamed of this. Yes, Mr. Jaswant Singh, read 
the notice. Let me go ahead with the Business 
of the House. (Interruptions). Do not record 
anything. 

SHRI U. R. KRISHNAN: * SHRI V. 

GOPALSAMY: • SEVERAL HON.   

MEMBERS:     * 

MR.   DEPUTY CHAIRMAN:       No, no, 
nothing will go on record. May I request you 
and other Members that I have  always allowed 
and     accommodated  both  the parties  and  
other Members and I will be   doing so   in 
future also, but my only request is, you   kindly   
go  through  the   record? When I have allowed 
one person from one party the other person 
stands.   I am prepared to allow you one by one, 
but have some tolerance.   Show  some tolerance 
to the House.    Hear    your adversaries also.    
You do    not have the patience to hear the other 
side. Yes, Mr. Jaswant Singh 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE 

The reported supply of arms including F-
16 Bombers,  to Pakistan by USA 

Endangering Security Eviron-ment of our 
country 

SHRI JASWANT SINGH (Rajas-than): Do 
I have your permission to speak from here? 

MR. DEPUTY CHAIRMAN: Yes, yes. 

SHRI JASWANT SINGH: I call the 
attention of the Minister of Defence to the 
reported supply of arms, including  F-16     
bombers—I  did  not 

*Not recorded. 



 

[Shri Jaswant Singh] say 'bombers',      this 
has been added here  by    mistake—to    
Pakistan     by U.SA.  endangering security   
environment of our country. 

MR. DEPUTY CHAIRMAN: Mr. 
Minister, you also come to the front row. 

SHRI LAL K. ADVANI: (Guja-rat): Sir, it 
is an important issue. We wish the Prime 
Minister had come. This House wishes really 
the Prime Minister had come to enlighten it 
on this important issue. 

SHRI PILOO MODY (Gujarat): 
Otherwise divest herself from this portfolio. 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI SHIVRAJ 
V. PATEL); Mr. Deputy Chairman, Sir, I 
share the concern of this House on the 
decision of the Government of the United 
States of America to provide large scale 
military assistance to Pakistan. We have 
reason to believe that the military supplies 
from the U.S. would include sophisticated 
weapons system such as F-16 aircraft, tanks, 
armoured personnel carriers, guns air-defence 
systems, air and naval missiles, radars, 
destroyers and other offensive equipment. The 
items that are to be supplied in their quantum 
and sophistication appear far in excess of 
Pakistan's legitimate defence requirements. It 
is well known that arms transfers under the 
Foreign Military Sales Programme are at rates 
that are sub-stantially subsidised. Thus the 
money figures cited in this context publicly so 
far are likely to be found much smaller than 
the total real value of arms, armaments and 
other equipment Pakistan will be receiving. 

2. The F-16 aircraft, the sophisticated air-
defence systems, anti-tank missiles armed 
helicopters, night-vision  equipment, the very 
advanced 

communication systems and  tanks, all 
of     these     represent induction 
into this region of a class of armament at least 
a generation ahead of anything operat-ing with 
the other armed forces on the sub-continent. 
While this massive transfer of arms is being 
justified on grounds of meeting a supposed 
threat from and through Afghanistan, a lot of 
the equipment proposed to be given to 
Pakistan is such as would be unsuitable for 
deployment on the Pak-Afghan border. It is 
also not worthy that Afghanistan is a land-
locked country and that the present arms deal 
includes naval equipment. It has been our 
experience that whenever Pakistan has been 
armed for whatever purpose by the United 
States, the weapons have been used against us. 
The induction of such a large volume of 
advanced technology weapons systems in the 
very compressed time-frame that, according to 
reports, has been agreed to, will tilt the 
delicately poised balance in the region in 
favour of Pakistan. It is bound to result in an 
undesirable and avoidable arms race. 

3. India's views on this question 
have been unambiguously conveyed 
to the Governments of the U.S.A. and 
Pakistan. It has been made clear by 
us to Pakistan that while we accept 
the sovereign right of every country 
to acquire arms for self-defence, 
India connot but feel deeply distur 
bed about the threat to the peace 
and stability of the sub-continent, 
posed by Pakistan's acquisition of 
such offensive weapons systems. We 
have conveyed our apprehensions that 
such acquisitions by Pakisan of ad- 
vanced weaponry in quantities in 
excess of all her legitimate defence 
requirements, could undermine the 
process of normalisation of relations 
between the two countries. 

4. Hon'ble Members are anxious to 
know what steps we are taking to 
safeguard our security and territorial 
integrity in the light of these deve 
lopments. Without going into details 
of the specific steps that may be con- 
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templated and considered, I would like to 
assure this House that Gov-ernnment are alive 
to the gravity of the situation, and are 
resolved to take all necessary measures to 
ensure full and adequate defence 
preparedness. 

SHRI JASWANT SINGH: Mr. Deputy 
Chairman, Sir, I am extre-mely grateful to the 
hon. Defence Minister that she has found it 
convenient to be present. We had voice our 
concern that the debate was taking place in 
her absence; and we are grateful that she 
found it convenient to be present here. 

It is not a debate about F-16s alone. The F-
16s in the current situation have come to 
represent and embody a kind of currency for 
diplomatic and military fidelity. And I think 
that is why, because it has become the 
currency for diplomatic fidelity, that there is a 
tendency to limit details around it. I read the 
statement by the hon. Minister. It was my 
hope that the statement would be meaningful 
conveying the concern that the situation 
warrants. It is not a routine thing when I say 
that I was disappointed by the statement. 
India's concerns are about the very structure of 
the developing relationship between Pakistan 
and the United States. I think and I submit it 
as my concern that this is the most serious 
development of this decade. Our concern is 
not as to what will be the consequences of this 
arms supply to Pakistan should—heavens 
forbid—a war take place. Our concern is that 
there ought not to be a war at all between 
India and Pakistan. Now, within this 
framework, very briefly I would like to 
convey that this ob-fuscation by putting across 
that the arms supply is towards a containment 
of the Soviet-Afghan occupation and 
possibilities arising therefrom is misleading. 
Pakistan is being visualised by the United 
States as a front-line State. We have had two 
instances of front-line States—Turkey, which 
under Butent Eccevit became a non-front-line 
State and post-Shah Iran, under    Khomeini,    
which    became a 

non-front-line State. Therefore, Pakistan now 
under General Zia-ul-Haq being a front-line 
State is an untenable proposition. 

Sir, I will take only a minute. I don't think 
he is an authority on U.S. defence 
perceptions, but in the absence of anything 
better, I have to quote from Mr. Fukuyama's 
testimony:— 

"It is by no means a foregone conclusion 
that Islamabad could not be induced to 
cooperate in an American scheme for 
defence of the Persian Gulf, provided once 
again"— and this is the important part—
"that the United States undertakes to protect 
Pakistan from the consequences of such a 
decision." 

And this is what I meant when I started by 
saying that our worry is about the developing 
structure of relationship between the United 
States and Pakistan and the developing 
structure on the sub-continent. This is a myth 
because this is easily rebuttable by what Mr. 
Agha Shahi himself says. And I quote from 
Mr. Agha Shahi:— 

"There is no quid pro quo. Pakistan will 
not give any bases or similar facilities. 
Pakistan will not enter any regional 
consensus or regional alliance because there 
is no political basis for such an alliance. No 
Arab country will become a part of a 
strategic consensus promoted by the ITS. 
which includes Israel and Egypt. They 
consider that the Israeli menace is a greater 
threat to them than any other kind of threat. 
There should be no constraint on the pursuit 
of an independent foreign policy as we have 
been pursuing in the past, whether in regard 
to support for the Iranian revolution or 
wanting to bring about a transformation of 
the whole Persian Gulf region into a non-
aligned area free of the military presence of 
the superpowers, free of the presence of the 
American Rapid Deployment Force and the 
with- 
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[Shri Jaswant Singh] drawal of Soviet 
forces from Afgha-nistan. 
Now, by itself this is an unambiguous 
statement, but the theory is that Mr. Agha 
Shahi does not speak for the foreign policy of 
Pakistan. That is why our concern. 

Now what are the consequences? I would 
hope that the Hon. Minister will rise above 
purely miltary levels and convey to us what in 
the strategic sense are the consequences of this 
development that is taking place. 1 said there 
are four major consequences. and I would, 
through the debate, make an appeal both to 
our Government as also to the people of 
United States—I do not know whether the 
Government of the United States at all hears 
under the current Administration. There are 
four questions. There is going to be an arms 
race on the sub-continent, suicidal to both of 
us, to Pakistan and equally to us. There will be 
a defeating of the very purpose for which 
these arms are now intended to be inducted 
into Pakistan namely an increased dependence 
on the Soviet Union and weakening of all 
moderate and liberal elements in the entire 
sub-continent. Thirdly, inevitably—and sadly 
I have to voice this concern—a situation may 
well arise when there will be a war in the sub-
continent once again be. cause the history of 
the past of arms assistance to Pakistan 
demonstrate that. And that war is not in our 
interest; that war is not in Pakistan's interest. It 
may well lead to a dis-memberment of that 
country, which is not in our interest. It will in-
evitably lead to a weakening of the process of 
development in this country, which may well 
lead to a weakening of the democratic forces 
in this country, which is not in our interest. 
(Time-bell rings) You ring this bell for me. 
Please hear me before the bell tolls for you 
and me, jointly for both of us. 

MR. DEPUTY CHAIRMAN: It may be 
so, but nine minutes are already over.    That 
time has not come. 

SHRI JASWANT SINGH: I would wish to 
submit.. 

MR. DEPUTY CHAIRMAN: Please put 
your questions. 

SHRI PILOO MODY: He is speaking 
well. He is making a very good contribution. 
This should be the last time that you ring the 
bell. 

MR. DEPUTY CHAIRMAN: He can put 
his questions. Please conclude now. I request 
you to conclude now. Put your questions and 
do not make long observations. 

SHRI ARVIND GANESH KUL-KARNI 
(Maharashtra): When you, Sir, sit in the 
Chair... 

SHRI JASWANT SINGH: I cannot put 
questions like this. 

MR.  DEPUTY CHAIRMAN: Do 
whatever you  like,  but please  conclude. 

SHRI JASWANT SINGH; Fourthly, a very 
important consequence, is the question of 
both nations going nuclear. I will rush 
through my points, though it is criminal to 
rush through.     These are... 

MR. DEPUTY CHAIRMAN: Mr. Jaswant 
Singh, this remark is not proper The time for 
the initiator is seven minutes and you have 
already taken nine minutes and you are cal-
ling it criminal, the attempt to control it. The 
debate cannot be allowed to go on like this. 

SHRI PILOO MODY: You have taken 
three minutes and I will now take two 
minutes. By that time, he would  have 
finished. 

SHRI JASWANT SINGH: I now conclude. 
These are the four things that arise: (1) Arms 
race; (2) increased dependence on the Soviet 
Union; (3) a war leading to dismemberment 
of Pakistan and weakening of democratic 
forces in this country; and (4) the nuclear 
dimension of this problem. I had hoped that 
the Minister would come out with something 
like that in his statement.    Now I have 
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not got the time to talk on these concerns in an 
elaborate, way because there is a limitation on 
my time. Therefore, I would go to the question 
of the options available to us, strategic 
options, diplomatically and militarily strategic 
options. It is my belief, Sir, that, no matter 
what the short-term interests may be, the long-
term interests of the free world, the long-term 
interests of the United States and the long-
term interests of India congruate there is a 
confluence. I appeal and beseech the 
Government to go beyond the immediate 
problems (Interruptions). Yes, there is a word 
like congruate I would submit that there it 
need for us to take initiative in the military 
sense. I had submitted to the hon. defence 
Minister in a different forum and in a different 
context that as a country, I feel, we have lost 
both kinds of initiative, diplomatically and 
militarily. Of course, this would be rebutted 
and I would be happy if I am convinced that it 
is not so. There is need for military initiative 
in a lot of matters. There is here with me a 
piece of paper with a large list which is, the 
shopping list of Pakistan, the wish list and the 
minimum acceptable list. I think there is need 
here to talk about four serious shortcomings in 
the military structure. We are extremely 
deficient in our artillery. There is a qualitative 
difference. I think there is a serious situation 
deve-loping as far as the AFV fleet is con-
cerned. As far as the tank fleet and the Indian 
Army is concerned, there is a serious situation 
developing, and I draw the Government's 
attention to it. I think there is a great gap on 
the question of the missiles. There is the 
congruence that is taking place between the 
U.S.A. and Pakistan. Already there is the 
Indian Ocean satellite. I think we need to take 
note of it. There is the fourth aspect, and that 
is the aspect of the Helicopter Wing of the 
Army. I am not talking about the Air Force 
and the Navy because time does not permit me 
to do so. 

There is another factor to which 
I draw the attention of the Govern 
ment a strategic 'factor, as far as the 
security of this country is concerned. 
There is disaffection, civil strife and 
disorder in our border States. It is 
a factor which leads and contributes 
directly to our total war effort. There 
is also the question of the morale of 
the troops.  

These are the factors. I will make three 
appeals and I will sit down. I think there is 
need to pursue the no-war pact and enlarge it. 
The no-war pact is a negative concept. 
Consider the aspect of giving a positive 
proposal to Pakistan, of peace and friendship, 
of which the no-war pact constitutes just a 
small part. (Interruptions). 

There is also the need for us to diversify 
our sources of supply as for as armaments are 
concerned. There is the qualitative and  
quantitative factor of the armaments supplied 
from a single source. And whatever the 
source, there is the factor of influencing the 
policy both internally and externally, and I 
would draw the Government's attention to 
that. 

I think, finally, there is need for all of us to 
reach across the Governments and reach the 
people of the United  States and reach the 
people of Pakistan and explain the point that 
here in this particular position a very serious 
situation is developing in the sub-continent 
and that peace between these two countries is 
the primary concern. 

SHRI SHIVRAJ V. PATIL; Sir, 1 am at a 
loss to understand what the questions were. 

SHRI PILOO MODY: You cannot 
understand the questions. 

SHRI SHIVRAJ V. PATIL: These are 
certain suggestions given, and I would not 
quarrel with those suggestions. Some of them 
are certainly acceptable and we would 
certainly accept them. 

1428 RS—7 
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[Shri Shivraj V. Patil] 
Sir, as far as the suggestion given not 

to rely upon one country is concerned, it 
is the same kind of policy which ' the 
Government of India is following. 

As far as the no-war pact is concerned, 
since 1949 we have been Pro-posing to 
Pakistan that the two countries should 
enter into a no-war pact. It was suggested 
by Pt. Jawaharlal Nehruji it was 
suggested by Lal Bahadur Shastriji, it 
was suggested by our Prime Minister, 
Mrs. Indira Gandhiji also. We have read 
in the newspaper the President of 
Pakistan saying that it would not be 
worth the paper on which it would he 
written. And now We have a proposal 
made to us exactly at the time when they 
are receiving the offers from the other 
countries about the arms, say-ing, ''Let us 
enter into a no-war pact." To say the least 
it is very cynical. We are for peace. We 
are for maintaining tranquility in this 
area. We are ready to accept any genuine 
offer for peace. But we cannot be 
deceived. We will not allow ourselves to 
land in a situation in which we would be 
duped. 

As far as the diversification of the 
resources is concerned, the policy which 
we are following with regard to this, has 
been made very clear by our Prime 
Minister. Now, as far as reaching the 
people in Pakistan and the United States 
of America is concerned, we are all for 
that. We go with the impression that the 
people in the United States of America as 
well as the people in Pakistan do not 
want any escalation of any kind which 
will lead to war or conflict. But we are 
not sure as to what is the position the 
Governments in the two countrie3 is 
taking. But we would plead that the 
Governments should also see eye to eye 
with the people in those countries and 
should accept the desire of the people in 
the world for peace and security and 
tranquility. 

MR.   DEPUTY   CHAIRMAN:     Mr. 
Satyanarayan Reddy. 
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SHRI V. B. RAJU (Andhra Pradesh): Mr. 

Deputy Chairman, it is an undisputed fact that 
the present supply of sophisticated weapons to 
Pakistan has disturbed the military balance in 
this region. There is no difference of opinion 
on that point. But what this side of the House 
is unable to appreciate is the ambivalent 
attitude of the Government. 

Before I come straight to the point and 
explain that, let me say in one sentence that in 
1962, which was also a watershed year in our 
external relations, our relations with China, 
our neighbour, deteriorated. But that was 
retrieved or corrected in a decade, in 1972, 
with the Simla Pact which the present Prime 
Minister actually was responsible in bringing 
about. Then we had the satisfaction that we 
need not worry about the security of our 
borders. 

Now, in another decade after 1972, in the 
year-end of 1982 the question before us is, 
whether what has been achieved in 1972 will 
be undone or whether it will be improved 
upon. And even now the same Prime Minister 
presides over the destinies of our country. Sir, 
this is a challenge to the wisdom and genius 
of  this nation and the Government, 

Mere F-16, even though it is mentioned in 
the Calling Attention Notice, is not the main 
issue. I think we have been the best salesmen 
for F-16s in the world. I think so much 
propaganda has been done about F-16s that 
even our school children today talk about F-
16s. We have tried to educate the nation 
about the dangers inherent in the supply of 
so-phisticated weapons by America through a 
simple item like F-16. 

Sir, peace can be achieved in two ways—
through war and through diplomatic 
resources. Do we consider, does the 
Parliament consider that in this region we 
should enter a weapons race and that war is 
inevitable for establishment of peace? What 
does the Government want to convey to the 
Parliament and to the people? Do I take that 
diplomatic resources have failed? Defence 
capability actually by itself cannot be 
sustained without actual diplomatic support. 
As 1 said earlier, I am only pointing out the 
ambivalence. 

Some suggestion came for a No-war Pact 
from Pakistan. It might be some newspaper 
publicity or whatever it is. But we react in 
streets with panic, with attributing motives. 
We offered it in 1949. It is a matter of history 
and it is a point of fact. Nobody needs to 
argue about it. Paki-stan has made a similar 
suggestion now. What was the necessity for 
the head of the Government to react to it in 
public and say that no formal suggestion has 
been sent to us? We could have waited. Or, 
Parliament should have been taken into confi-
dence. 

Defence is a sacred cow. We cannot touch 
it. That is why in an earlier debate I said that 
defence matters should be discussed in 
Parliament is camera. No opportunity is given 
to us. Pakistan knows much more about our 
defence capability than the Indian Parliament 
knows. Therefore, this is an ambivalent 
attitude.         



 

[Shri V. B. Raju] 

In this statement it is said that it has been 
made clear by us to Pakistan that while we 
accept the sovereign right of every country to 
acquire arms for self-defence, India cannot 
but feel deeply disturbed about the threat to 
the peace. Should the Foreign Minister of 
India go  all  the way to Islamabad and 
Karachi to tell Pakistan: "You have the right 
to acquire arms and you are sovereign to that 
extent"? Is it actually necessary to make that 
pronouncement? Why should the Foreign 
Minister of India go there to say that and 
come back in three days time to condemn 
Pakistan saying that they are acquir-ing F-
16s? Is it not ambi-1 P.M. valence? Did we not 
say earlier that Pakistan was acquiring 
weapons from America and the superpower 
rivalry has come into our region? Then, Sir, 
the third thing is about the security of the 
region. 

Sir, the latest that I have got before me is a 
despatch from Kathmendu saying that the 
Foreign Minister is reported to have said, 
when Nepal claimed that that country should 
be a peace zone, that peace is a regional 
matter. Sir, I want a clarification on this that 
peace cannot be considered only as a national 
issue, but should be considered also  as a 
regional issue at the regional level. What does 
it mean? Did we ever meet at regional level to 
bring about security into this region? We 
were all always opposing regional pacts and 
regional level meetings on security matters. 
Sir, this is the ambivalence which I am trying 
to point out. My sincers opinion is that this is 
not a party matter, but this is a national matter 
and this is a human matter. Let us not react, 
Ief us only act. But acting needs planning. As 
in 1962, should we go on in a panicky way 
for acquiring weapons? From Mig to 
Mirage—that has been the progress to far.    
Meanwhile  Jaguar     was  there 

during the Janata Government period, and 
submarines from West Germany; a lot of 
publicity. And, Sir, the IMF is linked with all 
these things! Why should we become panicky 
about it? I do not know whether the Defence 
Minister knows about the impression about us 
outside our country. We talk too much 
without meaning much. Sir, why this panicky 
situation, I cannot understand. And, Sir, in 
this country, we have created a sense of 
insecurity and that is a very dangerous thing, 
Mr. Deputy Chairman, There is a feeling in 
this country that war with Pakistan is 
inevitable. Is it that thing that we should 
create? No. I would request the Prime Mini-
ster to use all her wit and wisdom to see that 
Pakistan is not actually misled by her present 
rulers. We have a duty cast upon to go in 
assistance of the people of Pakistan. There are 
two opinions in Pakistan. There is a strong 
opinion in Pakistan against the acquisition of 
weapons of this nature and we are not 
marking use of those resources. War alone is 
not the instrument and, as a major country, 
we have got a greater responsibility and I 
would actually like the Defence Minister to 
read the speech of the Pakistani Ambassador 
on 13th September, 1981, which he gave in 
the Rotary Club here. He spoke in India's 
language. 

Lastly, Sir, I would like to say that 
generally the strategy is to talk about peace 
and be prepared  for war. To put it this way: 
Hope for the best and be prepared for the 
worst. But we in India do the reverse. We talk 
about war and we never actually get prepared 
for peace. Mow, Sir, this is not good. What I 
would, at this mo-ment, like to have is the 
minority Report of the Senate Foreign 
Relations Committee by the four Democrat 
Members and it would be very much helpful it 
the Members of Parliament are supplied with 
the analysis they have made. Secondly, I 
would like to have a copy of the letter written 
by Shri G. Parthasarathi to an official of the 
Government of the United States 

203 Calling Attention re.     [RAJYA SABHA]   supply of Arms end F.16    204 
 to Pakistan 



205        Calling Attention re.       [ 1 DEC. 1981 ]    supply of Arms and F-16      206 
 to Pakistan 

saying that our acquisition of the Mirage is a 
reaction to their supply of F-16's. That means 
that a large country like ours does not have, 
we do not have, a long-rangs defence plan, but 
we only react to what our supposed enemies 
do. That is not good. I would like to have a 
long-range defence plan for this country *part 
from the issue of the F-16's. 

SHRI SHIVRAJ V. PATIL: Sir, we do believe 
in the efficacy of the wea-pon of diplomacy.      
We    do want to make use of that instrument 
for maintaining peace and good relations bet-
ween  countries.    It would be wrong to accuse 
the Government saying that this Government 
hag not taken    any diplomatic steps    to see 
that understanding between two countries deve-
lops.    The very fact that our Foreign Minister 
went to Pakistan and spoke there   about  the     
relations  that  we should have would go to 
show  that we are very keen about it.    And the 
very  fact  that  within  a   short  time after the 
visit of our Foreign Minister to Pakistan there 
came certain guests from certain parts of the 
world     to talk about the weapons goes to 
prove that we are here to make use of this 
instrument for having good relations, whereas 
the other side is  not ready for that.    Now we 
are trying diplomatically  also  to  see  that we  
could avoid  war.    We    are  not   a  country 
which believes in the efficacy of war. We are a 
country which believes in peace and non-
violence.   The struggle of our independence 
has proved that. The Panchsheel we put forth 
involved nothing but this kind of principle. The 
Simla Agreement goes to prove that we want to 
solve our disputes  by discussions, and not by 
war.    The Utter given by our hon. Prime 
Minister to President Zia, saying that we want 
to have frontiers of peace with   Pakistan, goes 
to show that we are taking diplomatic stands 
also to show that we are not for war but we are 
for peace. But, at the same time we cannot for-
get the lessons of history. You would not 
expect us to forget the les-:ons of history.   We 
cannot afford that. With- 

in a short span of thirty years we had to fight 
wars—not one, two or three but four or five 
wars. You would not expect us to forget that. 
You would not expect us to forget the ancient 
history also. We are trying to establish and 
create a situation in which peace would be 
possible. We would also take steps to see that 
our interests are also protected at the same 
time. We are not trying to create a sense of 
insecurity. But we are trying to educate the 
people. We are trying to make them mentally 
ready to face any eventuality that may arise. 
This is not a situation which has arisen out of 
what is happening in this region alone. This 
situation is the result of the international 
situation, also. This is the result of what is 
happening in the entire world as such as well 
as in our neighbourhood and in our vicinity. 
So, to think that we are trying to create a 
sense of insecurity will be too off-the-mark. 

Sir, we do not think that war is inevitable, 
we do not react. To say that we are trying to 
get the Mirage or any other aircraft because 
Pakistan is having F-16, would be a wrong 
thing. We are not reacting to that, because 
Pakistan is.. . 

SHRI V. B. RAJU: Sorry for the 
interruption. You have not contradicted what 
is reported in the Press that Mr. Parthasarathy 
has written a letter. It is published. He has said 
that the acquisition of Mirage is because of 
Pakistan's having F-1S. 
. . SHRI SHIVRAJ V. PATIL: I am trying to 

explain that point also. I was on that question 
only. But we are not reacting. Our Defence 
plan is not a plan which is based on reac-
tions. I may say that in 1974 there was a 
proposal for inducting weapons of this kind in 
the year 1980. Now, this is not something  in 
reaction to what is happening in the 
neighbourhood. But if something is creating a 
dangerous situation, everybody would expect 
us to act quickly; everybody would expect us 
to act In a manner which would give us some 
sort of antidote to that kind of situation    So, 
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let me submit that we are not reacting 
but we are acting safely and in a planned 
manner. 

 
SHRI SHIVRAJ V. PATIL; I am very 

sorry to say that knowing our philosophy, 
knowing our attitude, knowing our 
history also, we have some friends in our 
country who seek to be pleading for the 
countries which are not genuinely putting 
forth the 'No-War' pact. By saying that 
we have not acted properly, we are 
putting ourselves in the dock. We have 
not committed any aggression. We do not 
believe in that philosophy. Every now 
and  then we have proposed for a no-war 
pact Yet there has not been any no-war 
pact. Yet there hare been aggressions 
committed on this country. And if  today 
also standing here and outside the 
Government says that we are for the no-
war pact but a genuine no-war pact, that 
we would not be deceived, I don't think 
we have committed any mistake. If any 
press reporter asks as to what your 
reaction is to the no-war Pact, as a 
Government, as a responsible 
Government, we in the Government are 
expected to respond  to it. And we have 
not committed any mistake in saying that 
we are for a no-war pact but a genuine 
no-war pact, a pact which would really 
protect peace. 

 

 
"War is too serious to be entrusted to a 
soldier, let alone peace." 
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SHRI M. KALYANASUNDARAM (Tamil 
Nadu): Mr. Deputy Chairman, Sir, from this 
House it is essential that there should be 
unequivocal condemnation of the action of 
the U.S. Government, especially after Mr. 
Reagan took over, in supplying such sophisti-
cated arms to Pakistan. To suggest either 
directly or indirectly, or to point out some of 
the weaknesses in the policies of the 
Government will only give encouragement to 
those forces which constitute a serious threat 
to our country's security and integrity. I want 
to make it clear that it is not India's policy 
which is posing a threat to any of its 
neighbours. India's policies are time-tested. 
The policies of non-alignment, peaceful co-
existence and friendship with other countries 
are tested by time and have given a moral 
force to this country, except for a short 
duration of two years when our foreign policy 
suffered a tilt in favour of imperialism. 

The supply of arms to Pakistan is a part of 
the arms race throughout the world. What is 
Reagan administration doing in Europe? 
What is Reagan administration doing in the 
Middle East? They are doing the same here. It 
is a part of that global strategy of imperialists 
to strengthen their arms to    dominate the    
world. 

If we fail to see this threat, we will be helping 
them. 

Coming to the question of supply of 
sophisticated arms, and that too almost free of 
cost, to Pakistan, where is the threat for 
Pakistan either from India or from the Soviet 
Union? Let us be clear about it. The Soviet 
Union has made it clear several times that the 
Soviet forces from Afghanistan will be 
withdrawn if there is no threat from Pakistan, 
if Pakistan's land is not used for training 
guerrillas, or for supplying arms to those who 
want to create trouble inside Afghanistan and 
upset its socio-economic system. Where is the 
question of the Soviet Union or India posting 
a threat to Pakistan? On the contrary, it is 
Pakistan which is posing a threat to our 
security in alliance and in com-bination with 
the U.S.A. and also—it is regrettable—with a 
country like China which has joined in this 
combination. One minute, Sir. Let me 
complete. I am one voice which is at least 
unequivocally condemning the action of the 
imperialists. Kindly let my voice heard. 
Whatever may be the differences with the 
policy pursued by the Government internally 
or externally, we should not be lacking in our 
condemnation of the action of both the U.S. 
imperialists and Pakistan—and also China—in 
posing this threat and creating destability in 
this region. 

There are two forces in the world— one, the 
forces of war, arms race and threat to other 
countries' security; the other, the forces of 
peace and friendship with all peoples in the 
world. There is no other force. India should 
be firmly with the forces of peace to face this 
situation. The threat is rather serious, 
unprecedented after the Second World War 
both in Europe and in our region. Apart from 
making military preparations and diplomatic 
actions, how to alert the nation? The nation 
must be united. All sections of the people 
must stand together against this arms race and 
threat to our peace.    Our Prime 



 

[Shri M. Kalyanasundaram] Minister had a 
very extensive tour recently in other countries 
where she explained frankly the stand of India 
with regard to the arms race and the threat to 
peace. We are also seeing how the anti-war 
movement is spreading and how the resistance 
to Reagan's policy of producing dangerous 
weapons including the neutron bomb is 
mounting in his own country. In America the 
people are condemning the Reagan 
Administration for the supply of arms to 
Pakistan. In America the people are 
condemning the Reagan Administration for 
the decision to supply AWACS to Saudi 
Arabia. But here indirectly they are saying 
that your policy is responsible—not that 
everything is right in the policy pursued by the 
Government of India in this respect. Is the 
Government of India responsible for the 
decision of U.S. imperialism to supply such 
dangerous weapons? Another thing. Not only 
are they not charging much for these weapons, 
but they would not supply enriched uranium 
for our Tarapur Atomic Plant. They would not 
help us. They would not even help us develop 
our atomic power indigenously. 

Today  the   Defence     Minister     of Saudi 
Arabia,    Mr.  Sultan, is in Is-lamabad     
discussing    with     General Zia-ul-Haq—about 
what? He is bringing financial aid for the 
purchase of these weapons.   What is    the    
harm India   did  to  Saudi     Arabia?    Saudi 
Arabia,    Pakistan,    Bangladesh    and India all 
have common traditions and there is every 
justification for friendship  and for  the     
strengthening    of friendship and economic co-
operation amongst    themselves.    Neither    
Pakistan nor India is going to gain anything  by  
war.    It  is  an  established fact.    Both will 
lose.    It is not that we want war.   Our 
Government does not want war.   From 1949 
our record is  clean that we are for peace    and 
friendship with Pakistan.    Facts will speak.    
Let us not bring in our subjective  feelings  into     
this     national issue. This is not Mrs. Indira 
Gandhi's 

personal affair or Congress' personal affair. It 
is a matter concerning the entire nation. 

So, what is the attitude of the Government 
towards the decision of the U,S.  to    
manufacture    the    neutron bomb?    What is 
the attitude    of our Government  to  the     
decision  of  the U.S.  in  supplying  AWACS  
to  Saudi Arabia?    What is the attitude of our 
Government  towards   Saudi     Arabia in its 
decision to financially assist Pakistan?    Is it a 
friendship act?    Is it not an unfriendly act?    
What are the steps you are going to take? I do 
not want  to  know  all  the  details  about 
defence arrangements.   I am sure the 
Government  of India will  make  the necessary 
efforts for defence.    When I  speak  about   
defence  and     strengthening of defence,    the 
co-operation of those workers  and  employees  
engaged in the production of our valuable 
weapons in our defence factories must  be  
specially sought.    Not  only the  entire  nation 
must     be    alerted against this danger, not 
only the entire working class must  be    alerted 
against this  danger but, particularly, the  
armed  forces  and  the     workers employed  in  
the  defence     industries must be alerted and 
their willing cooperation on the basis of 
national interests    and     patriotism      must     
be obtained.    And  patriotism  must     be 
roused.    What action  are they going to take?    
Sir,    in    other    countries there  is  something 
like united  antiwar movement, both separately    
and jointly.   What are we going to do   in our 
country for rousing consciousness among our 
people against the     arms race for which the 
Reagan Administration  alone     is   
responsible  by  its policy? 

SHRI SHIVRAJ V. PATIL: Sir, when we 
say that on our borders and on the horizon 
clouds of the danger of war are looming large. 
We are not trying to create any panic or a 
sense of insecurity or scare; we are trying to 
alert the people in this country and inform the 
people in the world  that    the     clouds of 
war are 
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gathering in this part of the world— nothing 
more than that. We are just keeping them 
informed so that mentally, psychologically 
they should be ready to face any eventuality, in 
un-fortunately anything happens. Now, as to 
the neutron bomb, we tare not in favour of 
creating a bomb like this which can destroy the 
human beings keeping the other structures 
intact. It is something which cannot be ac-
cepted by the India mind, by the Indians who 
have a particular kind of philosophy of life. As 
far as the supply of finances by other countries 
is concernd, we only expect that nothing would 
be done which would create a difficult 
situation in this part of the world and we hope 
that everybody will act responsibly in this 
matter. As far as the question of participation 
by the workers and the citizens of this country 
in the efforts to protect our interests is 
concerned, I would like to plead before this 
House that we all should act in a very 
responsible manner. Everybody liv-ing in this 
country, every section of the society, has to be 
responsible and has to act in a manner which 
would help us all to protect our interests. 

SHRI M. KALYANASUNDARAM: I do 
not intend to interrupt him at this stage. If 
necessary, I am prepared to meet the Minister 
and discuss with him. He must see that the 
officers do not provoke the workers and their 
interests are protected. 

SHRI SHIVRAJ V. PATIL: I am talking in 
a very broad, comprehensive manner. I am not 
confining it to just one or two incidents here 
and there. I do agree with you that all of us 
should contribute, all of us should help each 
other to see that our interests are properly 
protected. And to do that each one of us has to 
behave in a responsible manner, each one of 
us—may be the politicians, may be the 
officers, may be the workers, may be the 
people belonging to other parties, the leaders 
also. 

SHRI       KHUSHWANT        SINGH 
(Nominated):    Mr. Deputy Chairman, all I 
wish to do is to draw the attention  of    the 
Minister to    the beginning of tension in this 
region, which can be  traced    back to    the   
Soviet occupation   of  Afghanistan  Pakistan's-
nervousness  on having received millions  of 
refugees  and  the incursions that are taking 
place on its territory. Subsequently came the 
United States decision to curtail further the 
Soviet advancement towards    the     war    in 
waters   and  towards  the  oil bearing regions.    
I think what we have ourselves contributed to 
that situation by not    reacting    to    the   
Soviet     presence in Afghanistan as positively 
a? we should have done.    Are you, Mr. 
Minister,   satisfied   that   our   Government  
could  not  have     done     better than abstain in 
the voting on a resolution  in  the  United  
Nations?    It     is quite obvious that whatever 
be    the extent of the arms supply to Pakistan it 
cannot enable Pakistan to mainly confront  the  
Soviet     Union  at     any stage.    It can only be 
used either to put  down the  internal  
dissidence in the country or in military 
adventurism against us.    I would like to ask 
him:   Have   we  done  enough   of  persuade 
the public opinion in the United  States, the 
Members of the Congress and the Senate that 
the course that  they  are  pursuing    is    
wrong? I submit that   we   have   not,    as   is 
evident from the voting    that    took place  in  
the  Foreign  Affairs     Committee of the 
Congress, 13:13.   There is a substantial point 
of view in the United   States  that  the   course  
their Government is taking is wrong   par-
ticularly with Pakistan  going  in  for the 
nuclear arms in contravention of the  
Symington  Agreement.    Had  we done enough    
public relations    work, the fate of this 
resolution to send arms to Pakistan would have 
been different. 

Finally, Sir, have we done enough to 
assuage Pakistan's fears of India? There have 
been rumours recently in the foreign Press 
that we are ourselves   engaging   or   that  we  
have  a 
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kind of joint naval manoeuvres with the fleet 
of the Soviet Union. I would like the Minister 
to express himself on that subject, and I hope 
he would contradict that statement that has 
appeared in the foreign Press that the Indian 
Navy and the Russian Navy are planning for 
some sort of a joint naval exercises. 
You may be right in saying that the offer  of  the 
non-war     pact     is  not genuine.   But  there  
are  other    steps that Pakistan has taken.   It has 
taken the   initiative  in  suggesting  that  we 
come to some kind of a    settlement with them 
about the proportion of the arms  that  the  two  
countries  should have.   Maybe we can have 
four times as much as they, but it is a matter we 
can discuss with    the    Pakistan Government.    
We  can  also     discuss with  them the  
proposals  for     withdrawing  our forces  from  
the border because it has been reported in many 
papers that there has been a vast increase  in  the  
number  of the border incidents.    And we have 
had experience that these border incidents often 
escalate into more    serious    fighting. Has the 
Government taken any note of the proposals 
that have come from Pakistan or floated in the 
newspapers on its behalf?    I think it is time 
that we made it clear to Pakistan that we did not 
mean any ill-will against it. I think this should 
be stated    more categorically than  has  been  
done  in the  past.    If    ever a     confrontation 
takes place between the two countries, it will be 
total  annihiliation  of both of us, not only for 
Pakistan, 

SHRI SHIVRAJ V. PATIL. Sir, things 
have become very clear to us and to the 
world. The suppliers of the arms have said 
that those arms could be used against 
anybody; they have not given any guarantee. 
The receivers of the arms say that they have 
no danger from the Soviet Union. What is the 
meaning of this? The meaning of this is that 
those arms can be used in one direction, that 
is India.    If this is the position, 

it would be, if not completely but at least 
partially, incorrect to say that because 
something has happened in Afghanistan the 
arms are being supplied to Pakistan. In the 
olden days, previously, when the arms were 
supplied to Pakistan, things like that had not 
happened but the arms were supplied and they 
were used against India. So, the theory that 
because something has happened in Afghanis-
tan and because we have taken a particular 
stand the arms are being supplied to, or are 
being acquired by, Pakistan,  does not hold 
good. 

We  have  said  that,  as  far  as  the situation in 
Afghanistan is concerned, we are not in favour 
of    occupation of any territory by the forces of 
any other country.   That is our stand. We have 
not accepter what has happened there, and we 
have said that the forces had to withdraw.   But 
we have seen the situation in its totality, we 
have not seen  it  partially,  from only one 
angle.   If a situation is there in which 
interference can be caused   by   infiltrators, 
that also cannot be lost sight of.    And we are 
looking at this problem from all angles.   We 
are saying that in Afghanistan if there are any 
forces,   they   should   withdraw.     And we  
are  saying  that   if there  is  any situation  
which   creates   a   dangerous situation there, 
that should  also disappear.    That is our stand. 

SHRI M. KALYANASUNDARAM: Has 
our Government taken up with the Pakistan 
Government that what they are doing in 
Afghanistan is wrong? 

SHRI SHIVRAJ V. PATIL: Sir, we have 
all the time said that if infiltration is taking 
place through somebody else's territory, they 
have to bear that responsibility. And if the 
country says that this infiltration is taking 
place 'from that direction, there is a situation 
in which something more has to do be done. 

Now,  as far as creating  a  sort  of public 
opinion in the United States is 
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concerned, I think that the opinion of the 
people in the United States is not the same as 
the opinion of the people who are governing 
there. I do agree that there are people in the 
United States of Amercia also who understand 
the situation in this part of the world and who 
feel that the arms should not be supplied to 
Pakistan. The question is whether they are in 
control, whether they are in a position to 
control the situation. 1 really do not clearly 
understand as to what is to be done to create a 
situation in which the Government would act 
in a manner which will not create difficulties 
for this country. Now, as far as the people are 
concerned, there are people—we know that—
there are Senators and there are Congressmen 
also ... 

SHRI M. KALYANASUNDARAM: Let 
us create opinion in our country. 

SHRI SHIVRAJ V. PATIL: ...who are not 
for that. But I do not now what is to be done 
to impress upon those who are holding the 
reins of Government that this should not be 
done. In fact, if we say that in the past 
aggressions were committed and the arms 
were used against us by the country to which 
they are giving arms and help, well, that 
should be sufficient, and if we say that a 
situation conducive for peace has to be 
created here, they should understand that. 

Now, as far as creating a sort of public 
opinion in Pakistan is concerned, when did 
we commit aggression? Aggression has been 
committed against us. We have not 
committed any aggression. Now there also the 
situation is the same. The feelings, the 
opinions of the people and the Government 
may not be the same in that country also. 
Also, I am sure there are people there who do 
not want this kind of a situation to develop. 
Now it is the responsibility of those who are 
in power, of those who are holding the reins 
of Government in Pakistan; they have to 
behave in a particular manner.    We have 
been 

saying that we do not want any conflict 
between the two countries. We have been 
saying that we are bound to respect the 
territorial integrity and sovereignty of 
Pakistan. We have said that we want 
friendship and peace with Pakistan. It should 
be more than sufficient to assuage the feelings 
of the people living in Pakistan also. 

Now, as far as control of arms is 
concerned, a sort of fallacious theory is put 
forth. I am afraid these are the methods, 
tactics used to create a sort of screen to hide a 
situation that is developing in that country. If 
Pakistan is having less of territory and less of 
boundary, why should Pakistan have as much 
of defence forces, or why should it have 
army, navy and air force to the extent it has 
developed them today? Now the situation in 
India is, the boundary is very large, the areas 
are large and we have to protect our interests 
in different parts. To say that we should have 
the same kind of weapons and the same 
strength of army as they have, would be 
fallacious. 

SHRI KHUSHWANT SINGH; I did not 
say that. 

SHRI SHIVRAJ V. PATIL: You have not 
said that, but there are peo-ple who are 
saying that. You are not saying that. What 
you have said is, why not discuss this thing 
with them? 

SHRI JASWANT SINGH: What about 
joint naval exercises? That is the crucial 
point—the joint naval exercises. 

SHRI SHIVRAJ V. PATIL: Now, we have 
said, you have a right to acquire arms to the 
extent it is necessary for you to defend your 
territory; but you do not have a right to 
acquire arms which are really not necessary 
for your purpose. The same principle applies 
to us also and when assessing the situation we 
have to take into account the area, the 
boundaries, we    have    to   protect,  the  
countries 
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different parts. And if we  consider this  
thing,  then the  proposal  which  is   coming  
from Pakistan, I don't think, holds good. 

A far as other points are concerned, I don't 
think it is necessary to answer . ..  . 

SHRI KHUSHWANT SINGH: I asked a 
specific question, whether there is any truth in 
the stories that have appeared in the press 
about the proposed joint naval exercise with 
the Soviet Union .   .   . 

SHRI SHIVRAJ V. PATIL: Sometimes 
countries do exercise in conjunction with 
each other. But up to this time we have not 
taken any decision of this kind. 

SHRI M. KALYANASUNDARAM: Can 
Pakstani and US Navies conduct joint 
exercises in our Ocean? 

SHRI SHIVRAJ V. PATIL; I said the 
same thing in a different fashion. 

SHRI KRISHNA CHANDRA PANT (Uttar 
Pradesh): The statement of the honourable 
Minister reflects the concern of this House 
and I think, of the country as a whole, over 
the induction of arms into this region, 
specifically the sale of US arms to Pakistan. I 
do not want to repeat what other Members 
and the Minister have said about the definite 
impact this will have on worsening the secu-
rity environment of the region. The Minister 
rightly stressed the policy of peace which 
India has pursued. But a weak India will 
invite war and, therefore, we must see that 
India is alert and strong. The Defence Minis-
ter said that he believes in nonviolence. In the 
context of the discussion that was going on I 
thought that a. Defence Minister believing in 
non-violence is a contradiction in terms  .   .   
. 

SHRI SHIVRAJ V. PATIL: The 
Government, I said. 

SHRI KRISHNA CHANDRA PANT: . .. 
and, therefore, I thought it is necessary to 
emphasise this point. 

In his statement he said that the arms 
supply is substantially subsidised. This is a 
very important and significant statement, and 
the deliberate use of the word "substantially" 
makes it far more serious. What does 
"substantially" mean? What is the 
Government's information? What is its 
assessment? What is it normally in the case of 
similar arms supplies to other countries? 
Because, the order of military supplies which 
is generally known is, I think, about 2 billion 
dollars; but the Government says it is 
substantially subsidised. Is it only 2 billion 
dollars out of the 3.2? And is it that this is the 
only the source of supply or are there other 
sources of supply also, under the cover of this 
supply arrangement? So, the country would 
like to know more definitely as to the 
quantum of arms which will be flowing into 
Pakistan under this arrangement. And this 
particular phrase "substantially subsidised" 
needs clarification. 

The other thing that I would like to ask is a 
small point. When he talks of a sophisticated 
air defence system, is he talking of airborne 
early warning system like the AWAICS? Is 
that the implication of this phrase? I think the 
country would like to know that also. 

The third point is F-16s will start arriving 
presumably next year. What is the time and 
spacing for the receipt of F-16s in Pakistan? 
Now, we are apparently negotiating with 
France for the supply of Mirage 2000, but the 
signing ceremony, which, according to the 
newspapers, was to take place when the Prime 
Minister visited Paris, did not take place. Is it 
2 P.M. because of some hitch that has taken 
place? Or, is it because that there is some 
doubt •bout the supply of Mirage 2000? If 
there is no hitch, then when can we expect 
Mirage 2000 to reach this country?    In this 
context, since there 



 

is bound to be a gap between the receipt of F-
16s by Pakistan and the Mirage in India, what 
will be the time span of this gap of 
vulnerability? How do we propose to meet 
this situation? 

My fourth point is this. Any nuclear arms 
inequilibrium will further heighten the area of 
conflict that seems to have overcome this 
region. What is the Government's latest in-
formation on this point? When do they expect 
Pakistan to explode its first Bomb and 
whether that is likely to coincide with this gap 
of vulnerability with respect to the air 
defences of these two countries? 

The Minister said that what is happening in 
our area is part of a global pattern. I would 
submit that it is not exactly so. In Geneva 
since yesterday discussioss are taking place 
between the representatives of the USA and 
the USSR negotiating for minimising and, if 
possible, for removal of nuclear war-heads 
from Europe. These discussions have begun 
On a good note by statements by President 
Reagan and Mr. Brezhnev. On the one hand in 
Europe there is an active effort to see that the 
number of missiles is reduced and ultimately a 
nuclear-missile free Europe is ushered in. 
Here in Asia in our region, there is induction 
of arms by both the super-powers leading to 
the heightening of tension. These two trends 
do not really match. I would like to know 
whether the Government has given thought to 
this aspect of the matter. 

 

The Prime Minister had talks with various 
world leaders and various Joint communiques 
have been issued which condemn induction of 
arms into this region. Have these joint com-
muniques been followed up by any country by 
influencing the opinion of the U.S. 
Government to desist from this course of 
action? Has this initiative resulted in any 
concrete action on their part? 

Mr. Khushwant Singh suggested that public 
opinion in the U.S. could also be influenced. 
The hon. Minister did not, in my view, 
respond adequately to that suggestion. I think 
there is scope for initiative to be taken in this 
direction. There is divided opinion in the 
United States. There is no reason why we 
should hesitate in trying to influence that 
section of the public opinion in the United 
States which will be more appreciative of our 
point of view. 

Lastly, there is this question of No-war 
Pact.    The    Minister said it is a 
googly. A googly 

can be played   by 
competent batsman. The point is that we have 
proposed a No-war Pact in 1949 and I think 
recently we have renewed our offer for that 
No-war Pact. If that is so, has there been any 
response on the part of Pakistan to that? If we 
have renewed the No-war Pact  .   .   . 

MR. DEPUTY CHAIRMAN: You may  
leave that point for the inter-national 
situation. The External Affairs Minister has 
already made a statement that it will be 
discussed later on. 

SHRI KRISHNA CHANDRA PANT: 
Kindly bear with me. You have allowed 
everybody to raise this issue. 

MR. DEPUTY CHAIRMAN: The External 
Affairs Minister is more competent to answer 
that question. 

SHRI KRISHNA CHANDRA PANT: He 
is also a very competent Minister. I would not 
question his competence. 

I would like to know whether there has 
been any response from Pakistan. If we have 
renewed the 1949 No-war Pact, in' substance 
what is the difference between our 1949 No-
war Pact offer and the offer that Pakistani has 
made? 

MR. DEPUTY CHAIRMAN: Yes, the 
honourable Minister. We are going to have a 
full debate on the international situation. Mr. 
Pant. That is why I said that. 
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SHRI KRISHNA CHANDRA PANT: Sir, 
ten speakers have referred to that issue and 
you have been pleased to listen to them also. 

MR. DEPUTY CHAIRMAN; And the 
Minister has also been pleased to reply. 

SHRI KRISHNA CHANDRA PANT: That 
is different. I wish you listened more 
carefully to what I said. 

SHRI SHIVRAJ V. PATIL; Sir, let me first 
of all submit that very important and pertinent 
questions have been raised and I would 
certainly like to put forth the view of the 
Government on those points. I do agree that a 
weak India may not be in the interest of 
peace. So, to make this country very strong, 
so strong as to be able to defend herself, 
would be in the interest of peace in this 
region. As far as the Defence Minister talking 
about peace is concerned, I would say .   .   . 

SHRI KRISHNA CHANDRA PANT: 
Non-violence. 

SHRI SHIVRAJ V. PATIL; ...that the 
Defence Ministry, the Defence Minister and 
all those who are working under her value 
peace. But they do understand that they have 
to do their duty also and they would certainly 
do their duties. 

As far as the quantum of arms is concerned, 
Sir, I would not like to comment on the 
quantum of the arms. These are all statistics 
and this kind of information I would not like 
to put before this House and this information 
is already available in the newspapers. Now, 
to point out what exactly the quantum of arms 
is which Pakistan is going to get, it would be 
rather difficult to give all those details. But I 
will say this much that Pakistan is getting 
arms which will strengthen her Army, is 
getting arms which will strengthen her Navy, 
and  is     getting     arms     which  will 

strengthen her Air Force. Pakistan is getting 
arms which may not be used for defensive 
purposes only, but these arms may be used for 
offensive purposes also, and the arms that 
Pakistan is getting are less likely to be used in 
the western direction and more likely to be 
used in the eastern direction. 

SHRI KRISHNA CHANDRA PANT: And 
inside the country also. 

SHRI SHIVRAJ V. PATIL; Now, as far as 
the sophisticated air defence system is 
concerned, it means so many things, the 
electronic system, radar, and all those things. 

SHRI KRISHNA CHANDRA PANT: But 
I have asked a specific question. 

SHRI SHIVRAJ V. PATIL; Well, Pakistan 
may or may not get it. Even without getting 
it, Pakistan may, at the appropriate time, at 
the appro-priate moment, get it from the 
country which is supplying her arms. 

Now, as far as the time-frame is concerned, 
we feel that all these weapons are going to 
reach Pakistan very soon, in the very near 
future. Now, supply of Mirage and the visit of 
our Prime Minister to France; I must say, Sir, 
that our Prime Minister had gone to France to 
build a bridge of friendship, rather for 
strengthening the bridge of friendship that we 
have with France. She was more interested in 
talking about the world situation, the 
conditions existing in the world, the 
conditions in the different parts of the world, 
conditions in the different regions of the 
world. She talked about the development of 
the developing countries, the assistance that 
could be given to the developing countries, 
the exchange of technological and scientific 
knowledge and about all such things. She Was 
not interested in talking about the Mirage deal 
or any one deal or another. So, there is no 
question of any deal having been concluded 
when the Prime Minister was in France. 
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SHRI KRISHNA CHANDRA PANT: That 
is incidental. But has it been clinched? 

SHRI SHIVRAJ V. PATIL; Well, as far as 
my knowledge goes, that was not even 
discussed. 

SHRI KRISHNA CHANDRA PANT: Has 
it now been clinched? That is the question. 

SHRI SHIVRAJ V. PATIL: Well, I must 
say that we are having a look at it and we are 
certainly considering the question of 
acquisition of Mirage. But  nothing is 
concluded. We are in the process of 
negotiation. When will it reach? Well, it is 
difficult to say as to when it will reach, 
because that can be said only after the 
contract is concluded or after the finality is 
given to the discussiohs. 

It is a very pertinent point as to how the gap 
of vulnerability will be bridged. The greatest 
asset with us is the will-power that we have. 
And then, we would like to use all that is 
available with us to tide over the difficulty 
that may arise is this interim period. Our 
effort would be to have all that is necessary 
for protecting our interests against the 
sophisticated weapons also that may be used 
against us. But if we do not have things with 
us, then we have to use, in a different manner, 
and using our skill and the technology, all we 
have with us go as to tide over the difficulty.. 
That is all I can say about this thing. 

SHRI KRISHNA CHANDRA PANT: Why 
don't call F-16 as "paper tiger"? 
(Interruptions). 

SHRI SHIVRAJ V. PATIL:  Some-body 
said that we have become the greatest 
salesmen of this thing, F-16. It is not like that. 
We have seen now F-16 can be used, how F-
16 can be used against another country, for 
what purpose and with what consequence. It is 
known to us that Pakistan has been more 
responsible for painting a real picture of F-16 
and the quality of F-16. But I am sure, with the 
skill    that    we have 

which is the main instrument both of defence  
or   offence... (Interruptions). 

SHRI JASWANT SINGH: It is a crucial 
question—the gap of  vulnerability. I do not 
find from your answer that we will fill that 
gap by will-power re-assuring. I do not think 
I am lacking in will-power. 

SHRI SHIVRAJ V. PATIL: I have said 
something more than that. Probably the 
second thing which I said you did not hear. 

SHRI JASWANT  SINGH; Possibly. 

SHRI SHIVRAJ V. PATIL: I have said 
that the instruments which are with us we will 
use in such a skilful manner as to tide over 
the difficulty. If we do not have anything, we 
do not lose heart; we use the instruments that 
are with us. We will use them in different 
configurations in different manner, in a 
skilful manner... 

SHRI JASWANT SINGH; Thank you very 
much. 

SHRI SHIVRAJ V. PATIL; We just do not 
throw our hands up in the air, saying; Well, 
we cannot do anything. 

SHRI JASWANT SINGH: But it is not 
convincing. 

SHRI SHIVRAJ V. PATIL; What more 
convincing answer can I give? We are 
confident of tiding over the difficulty. 
(Interruptions). I have said that we have 
instruments with us. We will use these 
instruments in a skilful manner in different 
configurations, to bridge the gap. (Interrup-
tions). 

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal); That may not... 
(Interruptions) 

MR. DEPUTY CHAIRMAN; You reply to 
Mr. Pant. Do not be misled by his 
observations. 

SHRI SHIVRAJ V. PATIL; As far as the 
nuclear capacity of Pakistan is concerned, the 
situation is really not 
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very soothing. Pakistan can have the nuclear 
capability at any time. All that we know goes 
to show that that country is trying to acquire 
that capability, and is likely to acquire that 
capability. Now, as far as the global situation 
is concerned, when I say that the global 
situation is not propitious, I say this with full 
responsibility. In the few months that have 
passed, things have happened in the world 
which are really not helpful for maintaining 
peace. We have seen F-16 being used. We 
have seen aeroplanes fired at. We have seen 
people talking in terms of neutron bomb, and 
so on. And I am really very apprehensive that 
probably the world may be successful in 
containing big wars but may not be successful 
in containing small wars. Nobody seems to be 
trying to stop the wars which are' not really 
big. And that is very dangerous for the 
countries which are developing, for the 
countries which are trying to overcome their 
difficulties. 

MR. DEPUTY CHAIRMAN: You have 
covered all the points. 

SHRI SHIVRAJ V. PATIL: So far as 
creating public opinion is concerned, we do 
believe that those who think in the right 
manner in different parts of the world will be 
successful in creating the right atmosphere; in 
the Government offices also, and the people 
who are holding the responsibility also. Now, 
as far as no-war pact is concerned, the Simla 
Agreement says that all the disputes will be 
decided by discussions; it includes everything. 
But if a country is saying that a particular kind 
of territory whether it belongs to this country 
or that country will not be decided by 
discussions alone and it may be decided by 
any other means also, that is a different 
matter. Now, we are for deciding the disputes 
by discussion. We are not for deciding any 
dispute by making use of weapons. Now this 
no-war pact is there in the soil, it is there in 
our thinking, it is 

there in our policy, it is there in the pacts 
which we have entered into. It is not 
necessary to specify that this is a no-war pact 
and that is a no-war pact.   It is a way of life 
with us. 

REFERENCE TO THE REPORTED 
BOMB EXPLOSION IN GURDWARA 

GURDARSHAN PRAKASH AT MEH-TA 
CHOWK, NEAR AMRITSAR KILLING   

THREE  PERSONS 
MR. DEPUTY CHAIRMAN: Special 

mention by Dr. Siddhu. 

DR. M. M. S. SIDDHU (Uttar Pradesh): 
Mr. Deputy Chairman, Sir, I thank you for 
giving me an opportunity to draw the attention 
of the Government to an explosion in 
Gurdarshan Prakash Gurdwara at Mehta 
Chowk. Sir, any explosion of any form in any 
religious place should be condemned whether 
it comes from outside or it is from inside, 
whether it was planted or it was there as part 
of the chain of explosions which have taken 
place in Punjab. I leave it for the Government, 
and only after investigation it will be known 
what the fact is. Sir, I offer my heartfelt 
sympathies to those who are killed. But there 
are a few points which this incident raises. 
One point is, has any person the right not to 
allow the police to get into that place or ban 
the entry of the police for two or three hours? 
The incident took place, according to the 
press, at 12-30 p.m. And the police in Plain 
clothes could reach only at 4 p.m. Then again 
it is reported that the Superintendent of 
Police, Mr. A. S. Atwal, was allowed in after 
6 p.m. Now, I would like the Government to 
come forward and tell us, who reigns and who 
rules? Is it within the power of anybody to say 
that the police should not reach the site of the 
crime and during that time the evidence be 
destroyed? Sir, if has been stated that the area 
of the crime was not cordoned off, pending 
the arrival of the bomb and explosives 
experts. Even the bodies have not been taken 
over by the police.   More- 


